ADHOC COMMITTEE
BAR COUNCIL OF MEGHALAYA
SHILLONG

HCM.II/50/2014-Estt/776 Dated: Shillong 21st September 2022

CIRCULAR

For the purpose of exercising free and fair voting without any confusion, the

undersigned hereby issue the Sample of Ballot Papers as well as additional guidelines
containing do’s and dont’s for both candidates and electorates (in short ‘voters’) :

/

MEMBER
ADHOC COMMITTEE
BAR COUNCIL OF MEGHALAYA
SHILLONG

Memo No. HCM.II/50/2014-Estt/776-A Dated Shillong 21st September, 2022
Copy to:

1
2.
3.

The Advocate General, High Court of Meghalaya for favour of kind information.

Shri K.S. Kynjing, Senior Advocate, High Court of Meghalaya for favour of kind information.
The District & Sessions Judge, Shillong/Jowai/Nongpoh/Nongstoin/Williamnagar/Tura/
Baghmara/Resubelpara/Ampati/Khliehriat/Mawkyrwat for favour of kind information and
necessary action.

The Judicial Magistrate First Class, Mairang Court for favour of kind information and
necessary action.

The Judicial Magistrate First Class Sohra Sub-Division, Amlarem Sub-Division, Dadenggre
Sub-Division for favour of kind information and necessary action.

The Judge, District Council Court, KHADC, Shillong/JHADC, Jowai/GHADC, Tura for
information and necessary action for favour of kind information and necessary action.

The President/Secretary, High Court Bar Association, Shillong, for kind information and
necessary action.

The President/Secretary, Shillong Bar Association, Shillong, for kind information and

necessary action.



2 \\0

N\

N

N

—

2

9. The President/Secretary, Jaintia Hills District Bar Association, Jowai, for kind information
and necessary action.

10. The President/Secretary, Nongpoh Bar Association, Nongpoh, for kind information and
necessary action.

11. The President/Secretary, Nongstoin Bar Association, Nongstoin, for kind information and
necessary action.

12. The President/Secretary, Tura Bar Association, Tura, for information and necessary action.

13. The President/Secretary, Williamnagar Bar Association, Williamnagar, for kind information
and necessary action.

14. The President/Secretary, Khliehriat Bar Association, Khliehriat for kind information
and necessary action.

15. The President/Secretary, Baghmara Bar Association, Baghmara for kind information
and necessary action.

16. The President/Secretary, Resubelpara Bar Association, Resubelpara for kind information
and necessary action.

17. The President/Secretary, Ampati Bar Association, Ampati for kind information
and necessary action.

18. The President/Secretary, Mawkyrwat Bar Association, Mawkyrwat for kind information

and’necessary action.

1E./T:Z/System Analyst, High Court of Meghalaya, for uploading the same in the official
website.

20. Notice Board.

21. Office File.

MEMBER
ADHOC COMMITTEE

BAR COUNCIL OF MEGHALAYA
SHILLONG




SAMPLE VOTING PAPER
THE BAR COUNCIL OF MEGHALAYA
(ELECTION DATED 23+ September 2022)
15 Members to be elected

(Every Voter shall be required to exercise maximum of 15 (fifteen) preferences on
their Voting Paper failing which the voting paper shall be declared invalid)

Sl.No.

Name as in Roll

Date of
enrollment

Place and
address

Mark of
Voter

Shri. AA Adv

00/00/1900
Electoral Roll No.
000

Meghalaya.

3

Shri. AB Adv

00/00/1900
Electoral Roll No.
000

Meghalaya.

Shri.AC Adv

00/00/1900
Electoral Roll No.
000

Meghalaya.

10

Shri. AD Adv*

00/00/1900
Electoral Roll No.
000

Meghalaya.

Smti. AE Adv

00/00/1900
Electoral Roll No.
000

Meghalaya.

Smti. AF Adv*

00/00/1900
Electoral Roll No.
000

Meghalaya.

Smti. AG Adv*

00/00/1900
Electoral Roll No.
000

Meghalaya.

Shri. AH Adv

00/00/1900
Electoral Roll No.
000

Meghalaya.

Smti. Al Adv

00/00/1900
Electoral Roll No.
000

Meghalaya.

10.

Shri. AAB Adv

00/00/1900
Electoral Roll No.
000

Meghalaya.

13

Shri. AAC Adv

00/00/1900
Electoral Roll No.
000

Meghalaya.

12.

Miss. AAD Adv

00/00/1900
Electoral Roll No.
000

Meghalaya.

13.

Shri. AAE Adv*.

00/00/1900
Electoral Roll No.
000

Meghalaya.

11




14.

Shri.AAF Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

14

15,

Shri. AAG Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

16.

Shri. AAH Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

175

Smti. AAI Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

18.

Shri. AAJ Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

19.

Shri. AAK Adv*.*,

00/00/1900

Electoral Roll No.

000

Meghalaya.

20.

Shri. AAL Adv*.Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

21.

Shri. AAM Adv*..

00/00/1900

Electoral Roll No.

000

Meghalaya.
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22,

Shri. AAN Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

23.

Shri. AAO Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

24.

Shri. AAP Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

15

25.

Shri. AAQ Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

26.

Shri. AAR Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

27

Shri. AAS Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

28.

Shri. AAT Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

29,

Shri. AAU Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

30.

Shri. AAV Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

31.

Shri. AAW Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.
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32.

Shri. AAX Adv*.

00/00/1900

Electoral Roll No.

000

Meghalaya.

33.

Shri. AAY Adv*.

00/00/1900

Electoral Roll No.

Meghalaya.




000
34. Shri. AAZ Adv*. 00/00/1900 Meghalaya.
Electoral Roll No. 5
000
859, Shri. AAAG Adv*. 00/00/1900 Meghalaya.
Electoral Roll No.
000
2. Shri. AABG Adv*. 00/00/1900 Meghalaya.
Electoral Roll No.
000
aT. Shri. AACG Adv*~. 00/00/1900 Meghalaya.
Electoral Roll No. 6
000
38. Shri. AADG Adv*. 00/00/1900 Meghalaya.
Electoral Roll No.
000
39. Shri. AAEG Adv*. 00/00/1900 Meghalaya.
Electoral Roll No. 9
000
<~ MEMBER
ADHOC COMMITTTEE
BAR COUNCIL OF MEGHALAYA,
SHILLONG
GUIDELINES

. Each voters are advice to produce their identity cards if necessitated by the
Polling Officers for the purpose of identification of the voters.

. Each candidates /agents are strictly advice not to do any kind of campaigning

within the premises of Polling Station during the polling hours.

. Each candidates/agents are also strictly advice not to keep remain in the

polling booths during polling hours apart exercising their own voting rights.

. The electorates shall sign in the Attendance Verification Counter No.1l as a

mark of present and Voting Paper Dispensing Counter No. 2 as a mark of

receiving the voting paper.

MEMBER

ADHOC COMMITTTEE
BAR COUNCIL OF MEGHALAYA,
SHILLONG



